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17604

MITHUN
DAS

P K
SWAIN

K K RATH C.

K K RATH C.

A SAHOO |[C.

A SAHOO C.

K K RATH C.

COURT

. NO. 2

OLD

COURT

. |[NO.

23

COURT

‘' INO. 6

COURT

‘' INO. 6

COURT

' |[NO. 6

COURT

' INO. 6

COURT

' INO. 6

COURT

" INO. 6

Order
09-27

Order
09-14

Order
09-26

Order
09-23

Order
09-23

Order
09-24

Order
09-24

Order
09-23

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

2022~

2022-

2022-

2022-

2022-

2022-

2022~

2022-

WRIT
BRANC
H-1

8)

(s
ea

No

10
8)

(s
ea

No

10
8)

(s
ea

No

30

(s
ea

No

30
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ea

No

30
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ea

No

30

(s
ea

No

30

(s
ea
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83908
/2022

83909
/2022

83910
/2022

83911
/2022

83912
/2022

83913
/2022

83914
/2022

83915
/2022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

/2022

L-
12269
/2022

WPC (O
AC) -
1397/
2018

RVWPE
T-
422/2
019

WEC (O
AC) -
3283/
2018

RVWPE
T_
422/2
019

WEC (O
AC) -
3282/
2018

WEC (O
AC) -
3265/
2018

0Jc-
1637/
1992

TAPAN
SWAIN

ASHUTOSH

MOHANTY c.

MOHARANA |~

P. K.
PATRI

N
MOHAPATR |C.
A

D K JENA C.

S S
BISWAL

o

COURT

. NO. 2

OLD

COURT

. NO. 3

OLD

COURT

. |[NO.

22

COURT
NO. 3
OLD

COURT

. |[NO.

22

COURT
NO. 3
OLD

COURT
NO. 3
OLD

COURT

. NO. 3

OLD

Order
09-26

Order
09-26

Order
09-16

Order
09-24

Order
04-08

Order
09-24

Order
09-24

Order
06-23

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

2022-

2022-

2022-

2022~

2022~

2022~

2022~

1998-

CIVIL
REVIS
ION

CIVIL
REVIS
ION

WRIT
BRANC
H-3

No

30

(s
ea

No

30

(s
ea

No

30

(S
ea

1)
(S
ea

No

1)

(s
ea

1)

(s
ea

No

1)

(s
ea

No

1)

(s
ea

No
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83916
/2022

83917
/2022

83918
/2022

83919
/2022

83920
/2022

83921
/2022

83922
/2022

83923
/2022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

WPC (O
AC) -
3056/
2018

WPC (O
A) -
82/20
19

WP (C)

25186
/2022

WP (C)

31126
/2021

FAO-
323/2
022

BLAPL

6862/
2022

FAO-
323/2
022

FAO-
322/2

P K
BEHERA

BIKRAM
SAMAL

A K
MOHANTY

SANTOSA
KU DAS

B MAHALI

TAPAN
SWAIN

K K DAS

B MAHALI

COURT

. INO. 3

OLD

COURT

. INO. 3

OLD

COURT

. INO. 3

OLD

COURT

. INO. 3

OLD

COURT

. NO.

23

COURT

. |[NO.

17

COURT

. |[NO.

23

COURT

* INO.

Order
09-24

Order
09-26

Order
09-26

Order
10-04

Order
09-20

Order
09-24

Order
09-20

Order
09-20

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

2022-

2022-

2022-

2021-

2022~

2022~

2022~

2022-

13

(s
ea

No

13

(s
ea

No

13

(s
ea

No

13

(s
ea

No

13

(s
ea

No

13

(s
ea

No

13

(s
ea

No

13

(s
ea
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83924
/2022

83925
/2022

83926
/2022

83927
/2022

83928
/2022

83929
/2022

83930
/2022

83931
/2022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

022

FAO-
322/2
022

WP (C)

16688
/2015

FAO-
276/2
022

FAO-
276/2
022

RVWPE
T_
422/2
019

L-
16614
/2021

BLAPL

6349/
2022

BLAPL

K K DAS

SANTOSA
KU DAS

SARAT
SWAIN

R K
BARIK

PRASANT
KUMAR
PATRI

JAGAJIBA
N BEHERA

B S
SWAIN

S P
SAHOO

Q

23

COURT

. |[NO.

23

COURT

. NO.

23

COURT

. NO.

23

COURT

. |[NO.

23

COURT

. INO.

22

COURT

‘' INO. 5

COURT

. |[NO.

17

COURT

* INO.

Order Dtd. 2022-
09-20

Order Dtd. 2015-
12-
02Petition,Annexu
re,

Order Dtd. 2022-
09-22

Order Dtd. 2022-
09-22

Order Dtd. 2022-
09-08

Order Dtd. 2022-
02-14

Order Dtd. 2022-
09-26

Order Dtd. 2022-
09-26

WRIT
BRANC
H-5

CIVIL
REVIS
ION

No

13

(s
ea

No

13

(s
ea

No

23

(S
ea

No

23

(s
ea

No

23

(s
ea

1)
(s
ea

No

1)
(s
ea

No

1)

(s
ea
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83932
/2022

83933
/2022

83934
/2022

83935
/2022

83936
/2022

83937
/2022

83938
/2022

83939
/2022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

8879/
2022

L_
16636
/2021

BLAPL

8906/
2022

BLAPL

8891/
2022

BLAPL

8883/
2022

L_
16638
/2021

BLAPL

7911/
2019

BLAPL

10916
/2021

WP (C)

6778/
2004

MADHABAN
ANDA
MOHANTY

H K
PATRA

GANESH
SAHOO

NIRANJAN
ROUT

S. K.
SINGH

MADAN
DAS

RAHUL
SETHI

LAXMI
PRIYA
PATRA

17

COURT

" NO. 5

COURT

. |[NO.

17

COURT

. NO.

17

COURT

. NO.

17

COURT

" NO. 5

COURT

" NO. 1

COURT

. |[NO.

23

COURT

. |[NO.

20

Order
09-27

Order
09-26

Order
09-26

Order
09-26

Order
09-27

Order
09-26

Order
09-27

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

Misc.case

2022~

2022-

2022~

2022~

2022~

2022-

2022-

M C
NO -
579/0
5,IA
NO-
15505
/19,
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83940
/2022

83941
/2022

83942
/2022

83943
/2022

83944
/2022

83945
/2022

83946
/2022

83947
/2022

83948
/2022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

L-
18160
/2019

oJc-
958/1
996

4662/
2022

L-
16717
/2021

BLAPL

6373/
2022

BLAPL

6398/
2022

BLAPL

7913/
2022

NIRANJAN
ROUT

J R
SAHOO

S.
CHOUDHUR
Y

M NAIK

B. K.
PANDA

G.JAYASI
NGH

B B
MALLICK

T R DAS

SAROJ
KUMAR

Q

COURT

" INO. 7

COURT

. |[NO.

20

COURT

. NO.

24

COURT

. |[NO.

17

COURT

' [NO. 5

COURT

. |[NO.

17

COURT

. |[NO.

17

COURT

. |[NO.

17

COURT

' INO. 5

Order Dtd. 2021-

10-29

Judgement Dtd.

2019-08-30

Order
09-27

Order
05-20

Order
09-27

Order
09-26

Order
09-26

Order
09-26

Order
09-27

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

2022-

2022-

2022-

2022-

2022-

2022-

2022-

(s
ea

No

1)
(S
ea

No

1)
(s
ea

No

1)
(S
ea

No

1)
(S
ea

No

1)
(s
ea

No

1)
(s
ea

No

1)
(s
ea

No

1)

(s
ea
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83949
/2022

83950
/2022

83951
/2022

83952
/2022

83953
/2022

83954
/2022

83955
/2022

83956
/2022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

16758
/2021

BLAPL

8021/
2022

BLAPL

7043/
2022

BLAPL

8624/
2022

BLAPL

5246/
2022

DASH

MOHARANA

M. R.
SAHOO

D
MOHAPATR
A

G C JENA

BALARAM
SINGH

PRADEEP
KUMAR
MOHANTY

M D
BISWAL

DILLIP
KUMAR
JENA

COURT

. |[NO.

17

COURT

" NO. 5

COURT

‘NO. 5

COURT

. |[NO.

17

COURT

. NO.

17

COURT

' |NO. 7

COURT

. |[NO.

17

COURT

. |[NO.

11

Order Dtd. 2022-

09-26

Order Dtd. 2022-

09-27

Judgement Dtd.
2017-08-03

Order
09-26

Order
09-26

Order
12-31

Order
09-26

Order
09-27

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

WRIT
BRANC
H-3

2022-

2022~
CRIMI
NAL

9999~ MISC-
3 (CRL
.MIS)

2022-

2022-
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83957
/2022

83958
/2022

83959
/2022

83960
/2022

83961
/2022

83962
/2022

83963
/2022

83964
/2022

83965
/2022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

BLAPL

8877/
2022

BLAPL

4922/
2022

CRLMC

1095/
2022

14297
/2021

L-
3444/
2021

P PANDA |[C.O.

AMULYA
ROUT

BINDU S |GENE

S RAL
S K
SINGH c.o.
P R
SWAIN c.o.

A PARIDA [C.O.

H. K.
PATRA

S K JENA C.O.

J K GENE
TRIPATHY RAL

COURT
NO.
17

COURT
NO. 7

COURT
NO. 7

COURT
NO. 7

COURT
NO. 7

COURT
NO.
24

COURT
NO.
17

Order
09-26

Order
09-27

Order
08-30

Order
09-27

Order
09-27

Order
09-27

Order
09-14

Order
09-26

Order
09-15

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

2022-

2022-

2022-

2022-

2022-

2022-

2021-

2022~

2022-

& CRIMI
ORDR |NAL
DTD MISC-

23.08 1(BAI

.22

L-1)
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83966
/2022

83967
/2022

83968
/2022

83969
/2022

83970
/2022

83971
/2022

83972
/2022

83973
/2022

83974

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

2021

BLAPL

8882/
2022

BLAPL

8904/
2022

16662
/2021

WP (C)

12057
/2021

L-
16581
/2021

CRLMC

1936/
2021

WP (C)

BABITA

SAHU c.o
JAYADEBA c.o
BEHERA

P K

SWAIN c.o.
JADUNATH o
PRADHAN ’

H K

PATRA c.o.
GAGAN

ROUT c.0
ARUN

KUMAR C.0.
PATRA

NIRANJAN
HARICHAN
DAN

GENE

GAGAN C.0.

COURT

. |[NO.

17

COURT

. |[NO.

17

COURT
NO. 5

COURT

. |[NO.

17

COURT
NO. 5

COURT

. INO. 2

OLD

COURT
NO. 5

COURT

Order
09-26

Order
09-26

Order
09-27

Order
09-26

Order
09-27

Order
09-22

Order
09-27

Order
09-19

Order

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

2022-

2022-

2022-

2022-

2022-

2022-

2022-
CRMIN
AL

2022- MISC-
2 (BAI
L-2)

2022-

No

2)

(s
ea

No

2)

(s
ea

No

2)

(s
ea

No

2)

(S
ea

No

2)

(s
ea

No

2)

(s
ea

No

2)

(s
ea

No

2)

(s
ea

No

11

(s
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83975
/2022

83976
/2022

83977
/2022

83978
/2022

83979
/2022

83980
/2022

83981
/2022

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

12057
/2021

L_
16586
/2021

L_
16589
/2021

L-
16608
/2021

L-
16613
/2021

L-
15888
/2020

ROUT

A K JATI

SANJIB
KUMAR
BHANJADE

GAGAN
ROUT

SANJIB
KUMAR
BHANJADE

SANJAY
KUMAR
BEHERA

S K
MOHANTY

BINDU S
S

NO. 2
OLD

COURT

" NO. 5

GENE

COURT
NO. 5

COURT

. [NO. 2

OLD

COURT
NO. 5

COURT
NO. 5

COURT
NO. 5

09-22

Order
09-27

Order
09-27

Order
09-22

Order
09-27

Order
09-27

Order
09-27

Order
02-01

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

2022-

2022-

2022-

2022-

2022-

2022-

2021-

ALL
ANNEX
URES

ea
No

11

(s
ea

No

11

(s
ea

No

11

(s
ea

No

11

(s
ea

No
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ea

No

11

(s
ea

No

11
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83982
/2022

83983
/2022

83984
/2022

83985
/2022

83986
/2022

83987
/2022

83988
/2022

83989
/2022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

BLAPL

8947/
2022

CRLMA

138/2
022

CRLMA

138/2
022

CRLMA

125/2
022

M. R.
PRADHAN

D. K.
NAIK

D. K.
NAIK

DEBA
RANJAN
MOHAPATR
A

S K
SINGH

R. K.
BARIK

M.R.
ROUTRAY

SAKTI
PRASAD
DAS

Q

COURT

. |[NO.

17

COURT

. |[NO.

17

COURT

. |[NO.

17

COURT

. NO.

17

COURT

. INO.

24

COURT

. NO.

17

COURT

. |[NO.

24

COURT

. |[NO.

17

Order
09-26

Order
09-26

Order
09-26

Order
09-26

Order
09-27

Order
09-27

Order
09-27

Order
09-26

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

2022-

2022-

2022-

2022~

2022~

2022~

2022~

2022~

CRIMI
NAL
MISC-
1 (BAI
L-1)
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83990
/2022

83991
/2022

83992
/2022

83993
/2022

83994
/2022

83995
/2022

83996
/2022

83997
/2022

83998
/2022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

L-
16508
/2021

831/2
020

L_
9106/
2022

L_
6407/
2022

L_
8260/
2022

L_
8261/
2022

L-
12227
/2022

ABLAP
L-

10135
/2022

MOHANTY

H.K.
MALLICK

NIRANJAN
HARICHAN
DAN

J P KAR

P K
MOHANTY

.JAYAST
G.J. S c

NGH

G.JAYASI
NGH

NIRANJAN
SAHOO

PRASANJI
T BEHERA

GENE

COURT

. |[NO.

24

COURT
NO.
24

COURT

. [NO. 2

OLD

COURT
NO. 5

COURT

. INO. 2

OLD

COURT
NO. 2
OLD

COURT
NO. 2
OLD

COURT

. INO. 2

OLD

Order
09-27

Order
09-27

Order
11-23

Order
09-26

Order
09-26

Order
09-26

Order
09-26

Order
09-26

Order
09-26

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

2022-

2022-

2020-

2022-

2022~

2022~

2022~

2022~

2022-

(s
ea

No

6)

(s
ea

No

6)

(s
ea

No

6)

(s
ea

No

6)

(s
ea

No

6)

(s
ea

No

6)
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ea

No

6)

(s
ea

No

6)

(s
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No
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83999
/2022

84000
/2022

84001
/2022

84002
/2022

84003
/2022

84004
/2022

84005
/2022

84006
/2022

84007
/2022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

L-
10183
/2022

7863/
2022

L_
7860/
2022

L_
12287
/2022

L_
12313
/2022

BLAPL

8964/
2022

L-
12314
/2022

L-
12286
/2022

J P KAR

TAPAN
SWAIN

TAPAN
SWAIN

TAPAN
SWAIN

S P
SAHOO

R DAS

MADHABAN
ANDA
MOHANTY

B DAS

H K
PATRA

COURT

. NO. 2

OLD

COURT

. NO. 2

OLD

COURT

. NO. 2

OLD

COURT

. [NO. 2

OLD

COURT

. INO. 2

OLD

COURT

. [NO. 2

OLD

COURT

. |[NO.

17

COURT

. INO. 2

OLD

COURT

. NO. 2

OLD

Order
09-26

Order
09-26

Order
09-26

Order
09-26

Order
09-26

Order
09-26

Order
09-26

Order
09-26

Order
09-26

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

2022-

2022-

2022-
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2022-
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2022~
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84008
/2022

84009
/2022

84010
/2022

84011
/2022

84012
/2022

84013
/2022

84014
/2022

84015
/2022

84016
/2022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

12236
/2022

WP (C)

22347
/2022

16701
/2021

L-
12284
/2022

9572/
2022

L_
8550/

K P
BEHERA

B R SETH

SANGRAM
KESHARI
SAMANTAR
AY

P K
NAYAK

JADUNATH
PRADHAN

H K
PATRA

NIRANJAN
SAHOO

S P
SAHOO

C R KAR

Q

(@]

COURT

. NO. 2

OLD

COURT

. NO. 2

OLD

COURT

. |[NO.

20

COURT

. NO. 2

OLD

COURT

" NO. 5

COURT

. INO. 2

OLD

COURT

. INO. 2

OLD

COURT

. INO. 2

OLD

COURT

. INO. 2

OLD

Order
09-26

Order
09-26

Order
09-16

Order
09-26

Order
09-27

Order
09-26

Order
09-26

Order
09-26

Order
09-26

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

2022-

2022-

2022-

2022-

2022-
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2022-
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84017
/2022

84018
/2022

84019
/2022

84020
/2022

84021
/2022

84022
/2022

84023
/2022

84024
/2022

84025
/2022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

2022

L-
7861/
2022

L-
16610
/2021

16546
/2021

L-
12294
/2022

16733
/2021

L-
12292
/2022

TAPAN
SWAIN

A. K.
MOHANTY

S K
BISWAL

JADUNATH
PRADHAN

S K
SINGH

M R
SAHOO

A. K.
MOHANTY

T R DAS

B. DAS

COURT

. NO. 2

OLD

COURT

" NO. 5

COURT

. [NO. 2

OLD

COURT

' [NO. 5

COURT

. INO. 2

OLD

COURT

. INO. 2

OLD

COURT

" NO. 5

COURT

. INO. 2

OLD

COURT

‘" INO. 7

Order
09-26

Order
09-27

Order
09-26

Order
09-27

Order
09-26

Order
09-26

Order
09-27

Order
09-26

Order
09-27

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

2022-

2022-

2022-

2022-

2022-

2022-

2022-

2022-
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No
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84026
/2022

84027
/2022

84028
/2022

84029
/2022

84030
/2022

84031
/2022

84032
/2022

84033
/2022

84034

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

15648
/2019

L_
12291
/2022

12289
/2022

L_
16649
/2021

L_
12289
/2022

L-
16652
/2021

L-
9229/
2022

T R DAS

PARTHA
SARATHI
DAS

P K JENA

KEDAR
SANKAR
SAHU

PN
NAYAK

SAHU

K RATH

HEMANTA
KUMAR
DAS

COURT

. NO. 2

OLD

COURT

" INO. 7

COURT

. [NO. 2

OLD

COURT

" NO. 5

COURT

. [NO. 2

OLD

COURT

" NO. 5

COURT

. INO. 2

OLD

COURT

" NO. 5

. |COURT

Order
09-26

Order
09-24

Order
09-26

Order
09-27

Order
09-26

Order
09-27

Order
09-26

Order
09-27

Order

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

2022~

2021-

2022~

2022~

2022~
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84035
/2022

84036
/2022

84037
/2022

84038
/2022

84039
/2022

84040
/2022

84041
/2022

84042
/2022

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

L-
8991/
2022

16675
/2021

WA-
75/20
15

L_
16678
/2021

L_
16678
/2021

L_
16680
/2021

16725
/2021

MAHABHOI

A. K.
BEHERA

BALARAM
SINGH

R K
NAYAK

M. NAYAK

A.
KALASH

HIMANSHU
SEKHAR
PAIKRAY

MANAS
RANJAN
SAHOO

DILLIP
KUMAR
SAHU

OLD

COURT

' INO. 5

COURT

" INO. 5

COURT

‘" INO. 3

COURT

" NO. 5

COURT

" NO. 5

COURT

" NO. 5

COURT

‘' INO. 5

COURT

‘' INO. 5

09-26

Order Dtd. 2022-

09-27

Order Dtd. 2022-

09-27

Judgement Dtd.

2022-09-21

Order
09-27

Order
09-27

Order
09-27

Order
09-27

Order
09-27

Dtd.

Dtd.

Dtd.

Dtd.
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2022~
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ea
No

6)

(s
ea

No

6)

(s
ea

No

6)

(s
ea

No

6)

(s
ea

No

6)

(s
ea

No

6)

(s
ea

No

6)

(s
ea

No

6)

(s
ea

No

6)



=N

[ V]

=N

=N

=N

=N

[ \V)

=N

'

84043
/2022

84044
/2022

84045
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84046
/2022

84047
/2022
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/2022
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/2022
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/2022

84051
/2022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

L-
16777
/2021

16349
/2021

L_
16648
/2021

L_
16671
/2021

L_
16688
/2021

RSA-
254/2
004

L-
16757
/2021

L-
16541
/2021

S. K.

Q

SINGH

S. K.
PARIDA

S. K.
PARIDA
UDAYA
KUMAR
BALARAM
SINGH

S. S. c
PATTNAIK
B N

MUDULI
RAMAKANT
A Cc
MOHANTY

A.

KALASH

COURT

' INO. 5

COURT

. |[NO.

24

COURT

. |[NO.

24

COURT

‘NO. 5

COURT

' NO. 5

COURT

' NO. 5

COURT

' INO. 9

COURT

' [NO. 5

COURT

" NO. 5

Order
09-27

Order
09-27

Order
09-27

Order
09-27

Order
09-27

Order
09-27

Order
09-20

Order
09-27

Order
09-27

Dtd.

Dtd.

Dtd.

Dtd.
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Dtd.
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84052
/2022

84053
/2022

84054
/2022

84055
/2022

84056
/2022

84057
/2022

84058
/2022

84059
/2022

84060
/2022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

L-
16564
/2021

RSA-
255/2
004

RSA-
32/20
08

WPC (O
AC) -
3746/
2016

L_
9222/
2022

11/20
20

L_
9919/
2022

L-
9919/
2022

BLAPL

8472/
2022

NIRANJAN
SAHOO

B N
MUDULI

RABI
SAMAL

A K
BEHERA

JAGANNAT
H KAMILA

B K PATI

R. K.
DEHURY

JYOTI
PRAKASH

GANESH
SAHOO

GENE

GENE
RAL

C.0.

GENE

C.0.

COURT
NO. 5

COURT
NO. 9

COURT
NO. 2
OLD

COURT

. INO. 2

OLD

COURT
NO. 2
OLD

COURT
NO.
11

Order
09-27

Order
09-20

Order
12-31

Order
07-12

Order
08-04

Order
12-01

Order
09-26

Order
09-26

Order
09-23

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

2022-
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84061
/2022

84062
/2022

84063
/2022

84064
/2022

84065
/2022

84066
/2022

84067
/2022

84068
/2022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

CRLMC

2143/
2022

CRLMC

2962/
2018

CRLMC

2444/
2022

CRLMC

1622/
2022

CRLMC

2503/
2022

CRLMC

2503/
2022

JYOTI
PRAKASH

MAHES
DAS

KUMAR
JATI

R. K.
MAHABHOI

M. R.
SAHOO

PABITRA
KUMAR
MOHANTY

A. K.
SWAIN

A. K.
BEHERA

Q

COURT

. NO. 2

OLD

COURT

. |[NO.

12

COURT

. |[NO.

24

COURT

. NO.

24

COURT

. |[NO.

12

COURT

. |[NO.

12

COURT

. |[NO.

12

COURT

. |[NO.

12

Order
09-26

Order
09-26

Order
11-03

Order
11-04

Order
11-09

Order
09-26

Order
09-26

Order
09-26

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

2022-

2022-

2022-

2022~

2022~
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2022-
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84069
/2022

84070
/2022

84071
/2022

84072
/2022

84073
/2022

84074
/2022

84075
/2022

84076
/2022

84077
/2022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

CRLMC

1604/
2022

CRLMC

2376/
2022

CRLMC

2530/
2022

CRLMC

1705/
2022

CRLMC

2375/
2022

CRLMC

1010/
2022

CRLMC

2491/
2022

CRLMC

372/2
022

CRLMC

2653/

S. K.
SWAIN

D. NAYAK

DAS

M. K.
SWAIN

D. NAYAK

BIJAY
KUMAR
DALATI

R. K.
DEHURY

M. N.
MOHANTY

COURT

. |[NO.

24

COURT

. |[NO.

12

COURT

. |[NO.

12

COURT

. |[NO.

12

COURT

. |[NO.

12

COURT

. |[NO.

12

COURT

. |[NO.

12

COURT

. |[NO.

12

COURT

. |[NO.

12

Order
11-02

Order
11-04

Order
09-26

Order
09-26

Order
11-04

Order
10-13

Order
10-20

Order
09-26

Order
11-02

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

2022-

2022-

2022-

2022-

2022-

2022-

2022-

2022~

2022-

CRIMI
NAL

MISC-
3 (CRL
.MIS)

CRIMI
NAL
MISC-
1 (BAI
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84078
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84079
/2022

84080
/2022

84081
/2022

84082
/2022

84083
/2022

84084
/2022

84085
/2022

84086
/2022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

2022

CRLMC

1958/
2022

CRLMC

2492/
2022

CRLMC

2668/
2022

CRLMC

2573/
2022

CRLMC

2496/
2022

CRLMC

2499/
2022

CRLMC

2529/
2022

CRLMC

2650/
2022

CRLMC

M. R.
SAHOO

BIKRAM
BEHERA

AJIT
KUMAR
SAHOO

DAS

B. DAS

R. K.
MALLICK

S. K.
BISWAL

RAMAKANT

MOHANTY

R. R.
NAYAK

Q

Q

COURT

. |[NO.

12

COURT

. |[NO.

12

COURT

. NO.

12

COURT

. |[NO.

12

COURT

. |[NO.

12

COURT

. |[NO.

12

COURT

. |[NO.

12

COURT

. |[NO.

12

COURT

* INO.

Order
11-09

Order
11-02

Order
09-24

Order
09-24

Order
09-24

Order
10-27

Order
09-24

Order
09-24

Order
09-24

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

2022-

2022-
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2022-
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2022-
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NAL

MISC-
3 (CRL
.MIS)



o N

o N

[o0]

o N

o N

o N

o v

©

84087
/2022

84088
/2022

84089
/2022

84090
/2022

84091
/2022

84092
/2022

84093
/2022

84094
/2022

84095

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

2622/
2022

CRLMC

2644/
2022

CRLMC

1606/
2022

CRLMC

2670/
2022

CRLMC

2669/
2022

CRLMC

2673/
2022

CRLMC

2685/
2022

CRLMC

854/2
022

CRLMC

1698/
2022

CRLMC

GANESH
CHANDRA
JENA

BALARAM
SINGH

PARTHA
SARATHI
DAS

PARTHA
SARATHI
DAS

M. R.
SAHOO

GANESH
SAHOO

P. K.
MOHANTY

BINDU
SAGAR
SWAIN

12

COURT

. |[NO.

12

COURT

. |[NO.

12

COURT

. NO.

12

COURT

. NO.

12

COURT

. INO.

12

COURT

. NO.

12

COURT

. |[NO.

12

COURT

. |[NO.

12

. |COURT

Order
09-24

Order
09-24

Order
09-24

Order
09-24

Order
09-24

Order
09-24

Order
09-24

Order
09-24

Order

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.
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Dtd.
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2022~
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2022-
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84096
/2022

84097
/2022

84098
/2022

84099
/2022

84100
/2022

84101
/2022

84102
/2022

84103
/2022

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

2692/
2022

CRLMC

2640/
2022

CRLMC

2417/
2022

CRLMC

2217/
2022

CRLMC

2326/
2022

WP (C)

34819
/2021

WP (C)

23215
/2010

WP (C)

735/2
011

WP (C)

1182/
2011

SHAKTI
PAUL

RABI
NARAYAN
BEHERA

BALARAM
SINGH

G. R.
DAS

BISWAJIT
DAS

SAMEER
KUMAR
DAS

GANESH
CHANDRA
JENA

GANESH
CHANDRA
JENA

GANESH
CHANDRA
JENA

NO.
12

COURT

. |[NO.

12

COURT

. NO.

12

COURT

. NO.

12

COURT

. NO.

12

COURT

. NO. 3

OLD

COURT

. NO.

17

COURT

. |[NO.

17

COURT

. |[NO.

17

09-24

Order
09-24

Order
12-31

Order
09-26

Order
10-20

Order
08-23

Order
09-21

Order
09-21

Order
09-21

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

2022-

9999-

2022~

2022~

2022~

2022~

2022~

2022~

CRIMI
NAL

MISC-
3 (CRL
.MIS)
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84104
/2022

84105
/2022

84106
/2022

84107
/2022

84108
/2022

84109
/2022

84110
/2022

84111
/2022

84112
/2022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

WP (C)

1386/
2011

WP (C)

1782/
2011

WP (C)

1784/
2011

WP (C)

4460/
2011

WP (C)

4461/
2011

L_
11707
/2022

L_
6957/
2022

L-
6381/
2022

L-
12262
/2022

GANESH
CHANDRA
JENA

GANESH
CHANDRA
JENA

GANESH
CHANDRA
JENA

GANESH
CHANDRA
JENA

GANESH
CHANDRA
JENA

MADAN
DAS

SAMIR
BARIK

K. K.
NATH

GANESH
SAHOO

COURT

. |[NO.

17

COURT

. |[NO.

17

COURT

. |[NO.

17

COURT

. |[NO.

17

COURT

. |[NO.

17

COURT

. INO. 2

OLD

COURT

" INO. 5

COURT

. INO. 2

OLD

COURT

. INO. 2

OLD

Order
09-21

Order
09-21

Order
09-21

Order
09-21

Order
09-21

Order
09-20

Order
09-22

Order
07-19

Order
09-26

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

2022-

2022-

2022-

2022-

2022~

2022~

2022~

2022~

2022-

(s
ea

No

2)

(s
ea

No

2)

(s
ea

No

2)

(S
ea

No

2)

(S
ea

No

2)

(s
ea

No

2)

(s
ea

No

2)

(s
ea

No

2)

(s
ea

No
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84113
/2022

84114
/2022

84115
/2022

84116
/2022

84117
/2022

84118
/2022

84119
/2022

84120
/2022

84121
/2022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

L-
12263
/2022

12266
/2022

L_
12267
/2022

L_
12268
/2022

L_
12270
/2022

L_
12274
/2022

L-
12275
/2022

L-
12276
/2022

S. P.
NAYAK

MANOJ
KUMAR
MALLICK

BIKASH
CHANDRA
PARIJA

SIBA
PRASAD
SAHOO

BIJAY
KUMAR
DALATI

JYOTI
PRAKASH

H. K.
PATRA

S. K.
SINGH

PRAMOD
KUMAR
JENA

COURT

. NO. 2

OLD

COURT

. NO. 2

OLD

COURT

. NO. 2

OLD

COURT

. [NO. 2

OLD

COURT

. INO. 2

OLD

COURT

. [NO. 2

OLD

COURT

. INO. 2

OLD

COURT

. INO. 2

OLD

COURT

. NO. 2

OLD

Order
09-26

Order
09-26

Order
09-26

Order
09-26

Order
09-26

Order
09-26

Order
09-26

Order
09-26

Order
09-26

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

2022-

2022-

2022-

2022-

2022-

2022~

2022~

2022~

2022~

2)

(s
ea

No

2)

(s
ea

No

2)

(s
ea

No

2)

(s
ea

No

2)

(s
ea

No

2)

(s
ea

No

2)

(s
ea

No

2)

(s
ea

No

2)

(s
ea

No



N W =

N W

N wWNw

N

N W

N W

84122
/2022

84123
/2022

84124
/2022

84125
/2022

84126
/2022

84127
/2022

84128
/2022

84129
/2022

84130
/2022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

12279
/2022

L-
12280
/2022

12302
/2022

L-
1301/
2022

H. K.
PATRA

R. K.
BARIK

ACHYUTAN
ANDA
PATTNAIK

M. R.
BARIK

JYOTI
PRAKASH

S. K.
DASH

JAGA
JIBAN
BEHERA

PRAKASH

SAHU

COURT

. NO. 2

OLD

COURT

. NO. 2

OLD

COURT

. NO. 2

OLD

COURT

. NO. 2

OLD

COURT

. INO. 2

OLD

COURT

' NO. 5

COURT

. INO. 2

OLD

COURT

. INO. 2

OLD

COURT

. INO. 2

OLD

Order
09-26

Order
09-26

Order
09-26

Order
09-23

Order
09-26

Order
02-15

Order
09-26

Order
09-19

Order
08-22

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

2022-

2022-

2022-

2022-

2022-

2022-

2022-

2022~

2022-

2)
(s
ea

No

2)
(s
ea

No

2)
(S
ea

No

2)
(S
ea

No

2)
(S
ea

No

2)
(S
ea

No

2)
(S
ea

No

2)
(s
ea

No

2)

(s
ea



N W

N

w

w w

w w

w w

ww

84131
/2022

84132
/2022

84133
/2022

84134
/2022

84135
/2022

84136
/2022

84137
/2022

84138
/2022

84139
/2022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

2022

L_
2168/
2022

L_
1736/
2022

154/2
022

L-
12303
/2022

12306
/2022

L-
12307
/2022

T. R.
DAS

SAMIR
BARIK

RANJIT
MOHANTY

JYOTI
PRAKASH

SAROJ
KUMAR
DASH

R. K.
MAHABHOI

SARAT
DASH

SARADA
NAYAK

K. K.
NATH

Q

(@]

Q

COURT

. NO. 2

OLD

COURT

. NO. 2

OLD

COURT

. [NO. 2

OLD

COURT

. NO. 2

OLD

COURT

. INO. 2

OLD

COURT

. INO. 2

OLD

COURT

. INO. 2

OLD

COURT

. INO. 2

OLD

COURT

‘" INO. 2

Order
08-12

Order
08-10

Order
07-22

Order
07-25

Order
09-26

Order
09-26

Order
09-26

Order
09-26

Order
09-26

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

2022-

2022-

2022-

2022-

2022-

2022-

2022-

2022-

2022-

No

2)
(S
ea

No

2)
(S
ea

No

2)
(s
ea

No

2)
(S
ea

No

2)
(S
ea

No

2)
(S
ea

No

2)
(S
ea

No

2)
(s
ea

No

2)

(s
ea
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84140
/2022

84141
/2022

84142
/2022

84143
/2022

84144
/2022

84145
/2022

84146
/2022

84147
/2022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

12308
/2022

L_
12309
/2022

12311
/2022

BLAPL

6866/
2022

L_
11876
/2022

L-
16363
/2021

WP (C)

24551
/2022

WP (C)

24451
/2022

SRIKANT
KUMAR
BARIK

R. DAS

BISWAJIT
DAS

RATNAKAR
SAHOO

NIRANJAN
HARICHAN
DAN

RAHUL
SETHI

PRADHAN

R. K.
BARIK

Q

OLD

COURT

. NO. 2

OLD

COURT

. NO. 2

OLD

COURT

. [NO. 2

OLD

COURT

" INO. 7

COURT

" INO. 7

COURT

. |[NO.

24

COURT

. |[NO.

15

COURT

. |[NO.

15

Order
09-26

Order
09-26

Order
09-26

Order
09-26

Order
09-27

Order
09-27

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

2022~

2022-

2022~

2022~

2022~

2022-

CRMIN

MISC-
2 (BAI
L-2)

No

2)

(s
ea

No

2)

(s
ea

No

2)

(s
ea

No

2)

(s
ea

No

2)

(s
ea

No

2)

(s
ea

No

15

(s
ea

No

15

(s
ea

No



oS W

oS W

oW

oW

oW

o wm

o w

N OTW

84148
/2022

84149
/2022

84150
/2022

84151
/2022

84152
/2022

84153
/2022

84154
/2022

84155
/2022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

WP (C)

24551
/2022

WPC (O
AC) -
837/2
017

WP (C)

24725
/2022

340/1
971

CONTC

5891/
2022

BLAPL

10695
/2021

FAO-
278/2
022

MACA-
957/2
012

R. K.
BARIK

BIPIN KU
PATRA

HN
MOHAPATR
A

K K
SAHOO

K S
BARIK

BIPIN KU
PATRA

T.K.
NAYAK

BIPIN KU
PATRA

COURT
C.0. |[NO.
15

GENE
RAL

COURT
C.0. |[NO.
11

COURT

11

GENE
RAL

GENE
RAL

COURT
C.0. |[NO.
23

GENE
RAL

Order Dtd. 2022- WRIT

09-27 BRANC
H-4

Judgement Dtd.

1975-05-

l14Appealmemo,

Order Dtd. 2022-

09-21
CRIMI

Order Dtd. 2022- NAL

09-23 MIsce-
1 (BAI
L-1)

Order Dtd. 2022-

09-20

Order Dtd. 2022-

09-21

15

(s
ea

No

15

(s
ea

No

15

(s
ea

No

17

(s
ea

No

17

(s
ea

No

17

(s
ea

No

2)

(s
ea

No

2)

(s
ea

No
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84156
/2022

84157
/2022

84158
/2022

84159
/2022

84160
/2022

84161
/2022

84162
/2022

84163
/2022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

FAO-
200/2
022

FAO-
200/2
022

CRA-
132/2
000

FAO-
280/2
022

FAO-
280/2
022

WP (C)

24071
/2022

FAO-
219/2
022

WP (C)

24661
/2022

A K.
BARIK

R.K.
DEHURY

BIPIN KU
PATRA

J.R. DAS

MOHANTY

L D SAHU

S.K.
MOHANTY

BIKRAM
SAMAL

Q

COURT

. |[NO.

23

COURT

. |[NO.

23

COURT

. NO. 2

OLD

COURT

. |[NO.

23

COURT

. |[NO.

23

COURT

. NO.

15

COURT

. |[NO.

23

COURT

. |[NO.

15

Order
09-20

Order
09-20

Order
07-18

Order
09-20

Order
09-20

Order
09-26

Order
09-20

Order
09-24

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

2022-

2022-

2022-

2022-

2022-

2022~

2022~

2022~

WRIT
BRANC
H-5
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84164
/2022

84165
/2022

84166
/2022

84167
/2022

84168
/2022

84169
/2022

84170
/2022

84171
/2022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

WA-
441/2
014

FAO-
219/2
022

WP (C)

23330
/2022

WP (C)

22850
/2022

WP (C)

4285/
2004

WP (C)

24663
/2022

TRP (C

166/2
022

FAO-
217/2
022

SANGRAM COURT
KESHARI |C.O. [NO. 2
SAHOO OLD
RAJAT COURT
DAS C.0. |[NO
23
COURT
S K RATH C.0O. NO.
15
COURT
R C
C.0. |[NO.
MALLICK 15
P K GENE

MISHRA RAL

BIKRAM c.0 ESURT
S 15
MADAN COURT
DAS C.0. |[NO

24
A.SUNDAR COURT
Ay C.0. |[NO.

23

Order
09-20

Order
09-20

Order
09-24

Order
09-24

Order
09-15

Order
09-24

Order
09-23

Order
09-20

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

2022-

2022-

2022-

2022-

2022-

2022~

2022~

2022-

(s
ea

No

47

(s
ea

No

47

(s
ea

No

47

(s
ea

No

47

(s
ea

No

47

(s
ea

No

47

(s
ea

No

47

(s
ea

No
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(s
WP (C) & ODR | ia
84172 (28.09.2 - P K GENE Order Dtd. 2022- Dprp et E
/2022 (022 13830 MISHRA |RAL 09-15 23/09 °n0
/2010 /22 38
)
(s
CONTC ia
84173 (28.09.2 - COURT Order Dtd. 2022-
/2022 (022 3757, S DAS  1C.0. 145, 6 09-23 No
2022 28
)
(s
ea
84174 (28.09.2 2?3;2 RAJAT | ESURT Order Dtd. 2022- ;o
/2022 022 2232 pas 59 109-20 N
38
)
(s
ea
84175 (28.09.2 5?3;2 S.K. co ggURT Order Dtd. 2022- ;o
/2022 022 222'% monanTy 59 109-20 N
38
)
(s
WP (C) ia
84176 (28.09.2 - P K GENE Order Dtd. 2022- :
/2022 (022 8234/ MOHANTY RAL 07-04 N
2022 28
)
(s
CONTC ia
84177 (28.09.2 - COURT Order Dtd. 2022-
/2022 022 593g/ P K NAIK(C.0-y5 6 09-27 No
2022 28
)
(s
ea
84178 (28.09.2 ?3:?; A.K. co ggURT Order Dtd. 2022- ;o
/2022 022 01o'% BARIK 59 109-20 N
38

84179 28.09.2 WP(C) M K GENE Order Dtd. 2005- WRIT (s



~

g Ww

g Ww

oo

o W

o W

o W

/2022

84180
/2022

84181
/2022

84182
/2022

84183
/2022

84184
/2022

84185
/2022

84186
/2022

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

4866/
2005

WP (C)

2798/
2021

WP (C)

9802/
2022

WP (C)

24937
/2022

WP (C)

11162
/2019

MACA-
675/2
017

BLAPL

8533/
2022

WP (C)

20015
/2022

SWAIN

B K
SWAIN

P K
BEHERA

B K
DALEI

P C DAS

S.K.
SINGH

P K
MOHANTY

M R
SAHOO

COURT

. NO. 3

OLD

COURT

‘' INO. 6

COURT

‘' INO. 6

COURT

. INO. 3

OLD

COURT

. |[NO.

23

COURT

. |[NO.

17

COURT

' INO. 6

05-02

Order
09-22

Order
09-15

Order
09-26

Order
09-28

Order
09-20

Order
09-19

Order
09-22

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

2022-

2022-

2022-

2022-

2022-

2022-

2022-

BRANC ea
H-6 t
No

26

(s
ea
WRIT t
BRANC |No
H-8 -
42

(s
ea

No

42

(s
ea
WRIT t
BRANC |No

48

(s
ea

No

48

(s
ea

No

48

(s
ea

No

48

(s
ea

No
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84187
/2022

84188
/2022

84189
/2022

84190
/2022

84191
/2022

84192
/2022

84193
/2022

84194
/2022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

WP (C)

26067
/2013

MACA-
739/2
020

MACA-
739/2
020

WP (C)

21363
/2022

MACA-
304/2
019

WP (C)

24254
/2022

MACA-
304/2
019

WP (C)

23119
/2022

PRADIPTA
MOHANTY

D. SAMAL

S. SWAIN

MM
NAYAK

S.K.
SAHOO

TAPAN
SWAIN

SARAT
SWAIN

PRRADHAN

COURT
. |[NO.
24
COURT
. |[NO.
23
COURT
. |[NO.
23
COURT
' |[NO. 6
COURT
. |[NO.
20
COURT
' |[NO. 6
COURT
. |[NO.
20
COURT
' INO. 6

Order
08-29

Order
09-22

Order
09-22

Order
09-26

Order
09-20

Order
09-26

Order
09-20

Order
09-24

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

2022-

2022-

2022-

2022-

2022~

2022-

2022-

2022~

WRIT
BRANC
H-7
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84195
/2022

84196
/2022

84197
/2022

84198
/2022

84199
/2022

84200
/2022

84201
/2022

84202
/2022

84203
/2022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

CMAPL

434/2
022

WP (C)

8630/
2017

WP (C)

3908/
2022

WP (C)

25888
/2017

WP (C)

10/20
19

WP (C)

24909
/2022

WP (C)

24728
/2022

WP (C)

9052/
2012

WP (C)

24701

gOUTRAY c.o.
M R GENE

BARIK RAL

P K RATH [C.O.

PRADHAN

M.R.

ROUTRAY c.o.

P K PANI [C.O.

B DAS C.0.

CHIEF
JUSTI
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(s
ea

No

34

(s
ea

No

34

(s
ea

No

34

(s
ea

No

34

(s
ea
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84294
/2022

84295
/2022

84296
/2022

84297
/2022

84298
/2022

84299
/2022

84300
/2022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

25142
/2022

WEC (O
a)-

3152/
2018

WEC (O
a)-

3151/
2018

WPC (O
A) -
3150/
2018

WEC (O
a)-

3149/
2018

WPC (O
A) -
3148/
2018

WPC (O
A) -
3147/
2018

WP (C)

24449
/2022

AY

ABHISEK
PANDA

ABHISEK
PANDA

ABHISEK
PANDA

ABHISEK
PANDA

ABHISEK
PANDA

ABHISEK
PANDA

MOHANTY

COURT

. |[NO.

15

COURT

. NO.

15

COURT

. NO.

15

COURT

. |[NO.

15

COURT

. |[NO.

15

COURT

. |[NO.

15

COURT

. |[NO.

15

Order
09-24

Order
09-24

Order
09-24

Order
09-24

Order
09-24

Order
09-24

Order
09-26

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

2022-

2022~

2022~

2022~

2022-

2022-

2022~

No

34

(s
ea

No

34

(s
ea

No

34

(S
ea

No

34

(s
ea

No

34

(s
ea

No

34

(s
ea

No

34

(s
ea

No

34
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84301
/2022

84302
/2022

84303
/2022

84304
/2022

84305
/2022

84306
/2022

84307
/2022

84308
/2022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

CONTC

5795/
2022

WP (C)

25349
/2022

WP (C)

25289
/2022

L-
12028
/2022

WP (C)

25286
/2022

WP (C)

25383
/2022

WP (C)

25105
/2022

WP (C)

18516
/2022

B. K.
SWAIN

R. K.
BARIK

SARBESWA
R PRUSTY

Q

A. K.
BEHERA

SARBESWA
R PRUSTY

KUMAR C.

JATI

S. RATH |[C.

M. R.
ROUTRAY

(@]

COURT

. |[NO.

15

COURT

. |[NO.

15

COURT

. |[NO.

15

COURT

. [NO. 2

OLD

COURT

. |[NO.

15

COURT

. NO.

15

COURT

. |[NO.

15

COURT

. |[NO.

15

Order
09-26

Order
09-27

Order
09-27

Order
09-23

Order
09-27

Order
09-27

Order
10-17

Order
07-29

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

2022~

2022-

2022-

2022-

2022-

2022-

2022-

2022~

WRIT
BRANC
H-1

(s
ea

No

34

(s
ea

No

34

(s
ea

No

34

(s
ea

No

34

(s
ea

No

34

(s
ea

No

34

(s
ea

3)

(s
ea

No
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84309
/2022

84310
/2022

84311
/2022

84312
/2022

84313
/2022

84314
/2022

84315
/2022

84316
/2022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

12250
/2022

L_
14649
/2021

L_
16599
/2021

L-
12341
/2022

10958
/2022

ASHIS
KUMAR
MISHRA

PRATAP
SAHOO

BASANTA
KUMAR
NAYAK

D. K.
BISOI

ANANT
DAS

A. KHAN

SAHU

H. K.
PANDA

Q

COURT

. NO. 2

OLD

COURT

. NO. 2

OLD

COURT

. NO. 2

OLD

COURT

. NO.

24

COURT

' NO. 5

COURT

. INO. 2

OLD

COURT

. |[NO.

24

COURT

. INO. 2

OLD

Order
09-26

Order
09-27

Order
09-26

Order
09-19

Order
09-27

Order
12-31

Order
09-27

Order
09-27

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

2022-

2022-

2022-
CRMIN
AL

2022- MISC-
2 (BAI
L-2)

2022-

9999-

2022-
CRMIN
AL

2022- MISC-
2 (BAI

L-2)

3)

(s
ea

No

3)

(s
ea

No

3)

(S
ea

No

3)

(s
ea

No

13

(s
ea

No

13

(s
ea

No

13

(s
ea

No

13

(s
ea

No
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84317
/2022

84318
/2022

84319
/2022

84320
/2022

84321
/2022

84322
/2022

84323
/2022

84324
/2022

84325
/2022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

L-
12400
/2022

12383
/2022

L_
12384
/2022

WP (C)

24531
/2022

L_
12358
/2022

WA-
492/2
015

L-
12354
/2022

WP (C)

24953
/2022

S. K.
PARIDA

MANOJ
KUMAR
MOHANTY

MANOJ
KUMAR
MOHANTY

MANOJ
KUMAR
MOHANTY

B. DAS

MANOJ
KUMAR
MOHANTY

ASHIS
KUMAR
NAYAK

P K
SAMAL

RATH

COURT

. NO. 2

OLD

COURT

. NO. 2

OLD

COURT

. NO. 2

OLD

COURT

. [NO. 2

OLD

COURT

. INO. 2

OLD

COURT

. [NO. 2

OLD

COURT

. INO. 2

OLD

COURT

. INO. 2

OLD

COURT

. |[NO.

11

Order
09-27

Order
09-27

Order
09-27

Order
09-27

Order
09-28

Order
09-27

Order
09-26

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

2022-

2022-

2022-

2022-

2022-

2022~

2022~

Order Dtd. 2022-

11-15

WRIT
BRANC
H-2

WRIT
BRANC
H-7
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ea

No

48
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ea
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48
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ea
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48

(S
ea

No

48

(s
ea

N

N

48

(s
ea

No
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(s
ea
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w um

ABLAP
84326 28.09.2 L- s K
/2022 022 12377 BISWAL
/2022
WP (C)
84327 28.09.2 |- R. K. co ggURT Order Dtd. 2022-
/2022 022 24420 BARIK 0 Ta  |09-26
/2022
ABLAP
84328 [28.09.2 L- s K co ESURz
/2022 022 12376 BIswaL | °' ¥
/2022
ABLAP
84329 (28.09.2 L- s K
/2022 022 12375 BISWAL
/2022
WP (C)
84330 28.09.2 |- N. C. co ggURT Order Dtd. 2022-
/2022 022 25340 |SINHA 079 |09-28
/2022
ABLAP ;iI:EMI
84331 (28.09.2 L-
/2022 022 12/20 S DAS MISC-
1o 1 (BAI
L-1)
WPC (O
84332 28.09.2 A)-  BIKRAM | ggURT Order Dtd. 2022-
/2022 022 353/2 SAMAL 0. NO. 159 26
15
018
WP (C) PRADIPTA COURT _ WRIT
84333 28.09.2 ronm o o moURT lorder Dtd. 2022 i

/2022 (022 09-28

25277 |MOHANTY 22 H-2
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84334
/2022

84335
/2022

84336
/2022

84337
/2022

84338
/2022

84339
/2022

84340
/2022

84341
/2022

84342
/2022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

/2022

WPC (O
AC) -
715/2
015

WP (C)

24726
/2022

WA-
391/2
015

WP (C)

23639
/2022

WP (C)

25284
/2022

WA-
539/2
015

WP (C)
25033
/2022
WP (C)

18864
/2022

WP (C)

Q

S PRUSTY
M. R.
ROUTRAY
B K PATI
BISWAJIT c
DAS

PK
MISHRA
B K PATI
SUSANTA
KUMAR
ROUT

S
SATAPATH
Y

G.
SUNDARA

COURT

" NO. 9

COURT

" NO. 9

COURT

‘" NO. 9

COURT

. |[NO.

15

COURT

' NO. 1

CHIEF
JUSTI

‘ICE'S

COURT

COURT

. |[NO.

15

COURT

. |[NO.

22

COURT

* INO.

Order
09-27

Order
09-27

Order
09-26

Order
09-27

Order
09-26

Order
09-26

Order
09-27

Order
09-27

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

2022-

2022-

2022-

2022-

2022-

2022-

2022-

2022-

No

7)
(S
ea

No

7)
(S
ea

No

7)
(s
ea

No

7)
(S
ea

No

7)
(s
ea

No

7)
(s
ea

No

7)
(s
ea

No

7)
(s
ea

No

7)

WRIT (s
BRANC ea
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84343
/2022

84344
/2022

84345
/2022

84346
/2022

84347
/2022

84348
/2022

84349
/2022

84350
/2022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

25167
/2022

WP (C)

22851
/2022

WP (C)

18864
/2022

WP (C)

25347
/2022

WP (C)

6976/
2018

WP (C)

24754
/2022

WP (C)

2063/
2014

WP (C)

22040
/2022

WP (C)

MOHANTY

R K
BARIK

R. K.
BARIK

MOHARANA

S. K.
BISWAL

MOHARANA

S K
PARIDA

P. R.
SWAIN

22

COURT

. |[NO.

22

COURT

. |[NO.

22

COURT

. |[NO.

15

DR

(J)

COURT

. NO.

20

COURT

. |[NO.

22

COURT

. |[NO.

22

COURT

* INO.

Order Dtd.

09-27

Order Dtd.

12-05

Order Dtd.

09-27

Order Dtd.

09-27

Order Dtd.

09-27

Order Dtd.

09-27

H-1
2022-

WRIT
2022- BRANC

H-3

WRIT
2022- BRANC

H-5
2022-

WRIT
2022- BRANC

H-7
2022-

No

3)

(s
ea

No

3)

(s
ea

No

3)

(s
ea

No

12

(s
ea

No

32

(s
ea

No

32

(s
ea

No

10

(s
ea

No

10

(s
ea
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84351
/2022

84352
/2022

84353
/2022

84354
/2022

84355
/2022

84356
/2022

84357
/2022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

24754
/2022

WPC (O
AC) -
11/20
19

WP (C)

24411
/2019

WP (C)

23886
/2022

WP (C)

22934
/2022

WP (C)

25141
/2022

WP (C)

25240
/2022

WP (C)

24854
/2022

S DAS

SUMANTA
DAS

S K
PARIDA

S. K.
PARIDA

KUMAR
JATI

KUMAR
JATI

B DAS

20

COURT

. |[NO.

15

COURT

. NO. 3

OLD

COURT

. NO.

22

COURT

. |[NO.

15

COURT

. |[NO.

15

COURT

. |[NO.

15

COURT

. |[NO.

22

Order Dtd.

09-26

Order Dtd.

09-26

Order Dtd.

12-05

Order Dtd.

09-27

Order Dtd.

09-27

2022-

2022~

2022~

2022-

2022-

WRIT
BRANC
H-6

WRIT
BRANC
H-5

No

10

(s
ea

No

10

(s
ea

No

10

(S
ea

No

10

(s
ea

No

25

(s
ea

No

25

(s
ea

No

25

(s
ea

No

23
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84358
/2022

84359
/2022

84360
/2022

84361
/2022

84362
/2022

84363
/2022

84364
/2022

84365
/2022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

WP (C)

22618
/2022

WP (C)

24719
/2022

WP (C)

22619
/2022

BLAPL

6996/
2020

WP (C)

22620
/2022

WP (C)

24708
/2022

L-
9680/
2022

WPC (O
APC) -
82/20

S. RANA

BALARAM
SINGH

S. RANA

M C
MOHANTY

S. RANA

P NAYAK

S N
MOHANTY

R. C.
BHOI

COURT

. |[NO.

15

COURT

. |[NO.

22

COURT

. |[NO.

15

COURT

. |[NO.

24

COURT

. |[NO.

15

COURT

. NO.

22

COURT

. INO. 2

OLD

COURT

. |[NO.

15

Order Dtd.

09-27

Order Dtd.

09-27

Order Dtd.

09-27

Order Dtd.

09-27

Order Dtd.

09-26

Order Dtd.

09-26

2022~

2022-

2022-

2022-

2022~

2022-

CRMIN

MISC-
2 (BAI
L-2)

(s
ea

No

23

(s
ea

No

23

(s
ea

No

23

(s
ea

No

23

(s
ea

No

23

(s
ea

No

23

(s
ea

No

13

(s
ea
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84366
/2022

84367
/2022

84368
/2022

84369
/2022

84370
/2022

84371
/2022

84372
/2022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

19

L-
8964/
2022

WPC (O
APC) -
78/20
19

WP (C)

25303
/2022

L_
5849/
2022

WPC (O
AC) -
18/20
19

WPC (O
APC) -
30/20
19

L-
9285/
2022

H K DASH C.

P. K.
MOHANTY

G R
PATRA

PRADHAN

KAMALAKA
NT NATH

Q

GYANA

RANJAN C.

PATRA

B BEHERA C.

COURT

. NO. 2

OLD

COURT

. NO.

15

COURT

. NO.

22

COURT

. [NO. 2

OLD

COURT

. |[NO.

15

COURT

. INO. 2

OLD

COURT

. INO. 2

OLD

Order Dtd.

09-26

Order Dtd.

09-26

Order Dtd.

09-26

Order Dtd.

09-26

Order Dtd.

09-26

Order Dtd.

09-27

2022-

2022-

2022~

2022~

2022-

2022-
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84373
/2022

84374
/2022

84375
/2022

84376
/2022

84377
/2022

84378
/2022

84379
/2022

84380
/2022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

WP (C)

23014
/2022

MACA-
303/2
018

L-
12372
/2022

WP (C)

24698
/2022

L-
9898/
2022

WEC (O
a)-
553/2
018

L-
12222
/2022

A. K.
ROUT

P. C.
PATTNAIK

PRASANJI
T BEHERA

PRASANJI
T BEHERA

AUROBIND
A SAHOO

GYANA
RANJAN
PATRA

DILLIP
SAMAL

PRADHAN

COURT

. |[NO.

11

COURT

. |[NO.

15

COURT

. [NO. 2

OLD

COURT

. [NO. 2

OLD

COURT

. |[NO.

15

COURT

. [NO. 2

OLD

COURT

" NO. 1

COURT

. INO. 2

OLD

Order
09-27

Order
02-21

Order
09-27

Order
09-24

Order
09-26

Order
09-23

Order
09-26

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

Dtd.

2022-

2022-

2022-

2022-

2022~

2022~

2022-

(s
ea

No

13

(s
ea

No

13

(s
ea

No

13

(s
ea

No

13

(s
ea

No

13

(s
ea

No

13

(s
ea

No

13

(s
ea

No
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84381
/2022

84382
/2022

84383
/2022

84384
/2022

84385
/2022

84386
/2022

84387
/2022

84388

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

L-
10142
/2022

WPC (O
A) -
3146/
2018

L-
12217
/2022

WEC (O
a)-

3145/
2018

BLAPL

7512/
2022

WEC (O
a)-

3144/
2018

R K
BARIK

ABHISEK
PANDA

PRADHAN

ABHISEK
PANDA

MMAHANTY

ABHISEK
PANDA

LAXMIDHA

MOHANTY

B. DAS

(@]

COURT

. NO. 2

OLD

COURT

. |[NO.

15

COURT

. [NO. 2

OLD

COURT

. INO.

15

COURT

. [NO. 2

OLD

COURT

. |[NO.

15

COURT

. INO. 2

OLD

. |COURT

Order
09-26

Order
09-24

Order
09-26

Order
09-24

Order
09-24

Order
09-26

Order

Dtd. 2022-

Dtd. 2022-

Dtd. 2022-

Dtd. 2022-

Dtd. 2022-

Dtd. 2022-

Dtd. 2022-

WRIT

13

(s
ea

No

13

(s
ea

No

13

(s
ea

No

13

(s
ea

No

13

(s
ea

No

13

(s
ea

No

13

(s
ea

No

13

(s
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/2022

84389
/2022

84390
/2022

84391
/2022

84392
/2022

84393
/2022

84394
/2022

84395
/2022

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

28.09.

022

25081
/2022

L-
9642/
2022

BLAPL

8436/
2022

WA-
931/2
022

WP (C)

17527
/2022

CRLA-
822/2
022

BLAPL

8692/
2022
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